
ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

1 1 MACMA 2026 2008 K RAMA KOTESWARA RAO N S BHASKARA RAO

2 2 MACMA 2145 2008 P RAJASEKHAR -

3 3 MACMA 358 2009 CH RAVINDRA BABU K S N MURTHY

4 4 MACMA 3927 2009 B PARAMESEWARA RAO N S BHASKARA RAO

5 5 MACMA 651 2010 V V L N SARMA N S BHASKARA RAO

6 6 MACMA 1553 2011 NUTHALAPATI KRISHNA MURTHY P RAJASEKHAR

7 7 MACMA 1820 2011 MADHAVA RAO NALLURI BAGGI VENKATA PAVAN KUMAR

8 8 MACMA 2335 2011 P RAJASEKHAR SRINIVASA RAO VUTLA

9 9 MACMA 3055 2011 N SRIHARI
NIMMAGADDA SATYANARAYANA-R.1.

N S BHASKARA RAO-R.2.

10 10 MACMA 3338 2011 NIMMAGADDA SATYANARAYANA P B NARASIMHA MURTY

11 11 MACMA 3679 2011 P B NARASIMHA MURTY J SANDHYA RANI

12 12 MACMA 2690 2012 BAGGI VENKATA PAVAN KUMAR K RATHANGA PANI REDDY

13 13 MACMA 1490 2013 G SAI NARAYANA RAO NARESH BYRAPANENI

14 14 MACMA 1492 2013 G SAI NARAYANA RAO BAGGI VENKATA PAVAN KUMAR

15 15 MACMA 2104 2013 M KARIBASAIAH NARESH BYRAPANENI

16 16 MACMA 2111 2013 N SIVA REDDY P B NARASIMHA MURTY

17 17 MACMA 2303 2013 M KARIBASAIAH NARESH BYRAPANENI

18 18 MACMA 642 2014 K NAGA PHANINDRA T MAHENDER RAO

19 19 MACMA 1129 2014 G VENKATA REDDY BAGGI VENKATA PAVAN KUMAR

20 20 MACMA 1361 2014 G VENKATA REDDY NARESH BYRAPANENI

21 21 MACMA 3249 2014 T V SRI DEVI J SESHAGIRI RAO

22 22 MACMA 236 2015 NARESH BYRAPANENI C SRINIVASA BABA

23 23 MACMA 951 2015 BAGGI VENKATA PAVAN KUMAR PHANI TEJA CHERUVU

24 24 MACMA 1983 2015 GUDI SRINIVASU D KODANDARAMI REDDY

BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LIMITED

(Physical/Virtual/Hybrid mode)
MICROSOFT  TEAMS MEETING I.D.  459-286-183-52

PASS CODE :: v2ne3P   COURT HALL NO.16
NATIONAL  LOK ADALAT   DATED 11.07.2026

CAUSE LIST FOR BENCH  I

CHAIRMAN: HON'BLE SRI JUSTICE TARLADA RAJASEKHAR RAO , JUDGE,                        
HIGH COURT OF ANDHRA PRADESH

MEMBER : SRI T.S. RAYALU , ADVOCATE, 
HIGH COURT OF ANDHRA PRADESH



25 25 MACMA 2380 2015 VENKATESWARA RAO GUDAPATI MEHERCHAND NORI

26 26 MACMA 391 2016 GUDI SRINIVASU M S R SUBRAHMANYAM

27 27 MACMA 1106 2016 M S R SUBRAHMANYAM BAGGI VENKATA PAVAN KUMAR

28 28 MACMA 1835 2016 N ASHWANI KUMAR P RAJASEKHAR

29 29 MACMA 2411 2016 G SAI NARAYANA RAO AMANCHARLA SATISH BABU

30 30 MACMA 3122 2016 P RAJASEKHAR N RANGA REDDY

31 31 MACMA 613 2017 BAGGI VENKATA PAVAN KUMAR SURESH KUMAR REDDY KALAVA

32 32 MACMA 780 2017 BAGGI VENKATA PAVAN KUMAR MARELLA RADHA

33 33 MACMA 944 2017 AMANCHARLA SATISH BABU -

34 34 MACMA 1088 2017 BAGGI VENKATA PAVAN KUMAR R VENKATA KRISHNA

35 35 CMA 1140 2017 T V SRI DEVI BURMA CHAKRAPANI

36 36 MACMA 290 2018 GUDI SRINIVASU -

37 37 MACMA 885 2018 GUDI SRINIVASU KOLLU RAJASEKHAR

38 38 MACMA 1021 2018 GUDI SRINIVASU -

39 39 MACMA 1116 2018 GUDI SRINIVASU BADDI MANIKANTA N S V AVINASH

40 40 MACMA 1557 2018 GUDI SRINIVASU JAYANTI S C SEKHAR

41 41 MACMA 2976 2018 NUTHALAPATI KRISHNA MURTHY AMANCHARLA SATISH BABU

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

42 1 MACMA 435 2017 ARAVALA RAMA RAOSC FOR APSRTC T S RAYALU

43 2 MACMA 204 2020 ARAVALA RAMA RAOSC FOR APSRTC M L NEELIMA

44 3 MACMA 188 2021 ARAVALA RAMA RAOSC FOR APSRTC M L NEELIMA

45 4 MACMA 733 2025 ARAVALA RAMA RAOSC FOR APSRTC O UDAYA KUMAR

46 5 MACMA 1224 2025 ARAVALA RAMA RAOSC FOR APSRTC SAZID KALLUR

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

47 1 MACMA 108 2026 GUDI SRINIVASU SIVAPRASAD REDDY VENATI

Sd/-

SECRETARY,
APHCLSC.

CHOLAMANDALAM  GENERAL INSURANCE COMPANY LIMITED

APSRTC



ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

1 1 MACMA 484 2021 GUDI SRINIVASU KANITHI HARI KRISHNA

2 2 MACMA 295 2026 SAI AKASH N KESAVI KUMARI NEMALA

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

3 1 MACMA 851 2011 AMANCHARLA SATISH BABU NUTHALAPATI KRISHNA MURTHY

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

4 1 MACMA 2395 2017 D KODANDARAMI REDDY T V SRI DEVI

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

5 1 MACMA 885 2019 NARESH BYRAPANENI B V KRISHNA REDDY

6 2 MACMA 1018 2019 A RAJENDRA BABU P B NARASIMHA MURTY

7 3 MACMA 1157 2019 P RAJESH BABU T V SRI DEVI

8 4 MACMA 1306 2019 P B NARASIMHA MURTY -

9 5 MACMA 479 2020 AMANCHARLA SATISH BABU -

10 6 MACMA 162 2021 GUDI SRINIVASU -

11 7 MACMA 417 2021 P RAJASEKHAR -

12 8 MACMA 421 2022 AMANCHARLA SATISH BABU K.C.NAGARJUNA REDDY

13 9 MACMA 248 2023 NARESH BYRAPANENI MULLA SOHAIL SHAREEF

14 10 MACMA 444 2023 GUDI SRINIVASU DASARI S V V S V PRASAD

MEMBER : SRI G.R. SUDHAKAR , ADVOCATE, 
HIGH COURT OF ANDHRA PRADESH

(Physical/Virtual/Hybrid mode)
MICROSOFT  TEAMS MEETING I.D.  461-395-021-279

PASS CODE :: QApdF7   COURT HALL NO.23
NATIONAL  LOK ADALAT   DATED 11.07.2026

CAUSE LIST FOR BENCH  II

CHAIRMAN: HON’BLE DR. JUSTICE VENKATA JYOTHIRMAI PRATAPA , JUDGE,    
HIGH COURT OF ANDHRA PRADESH

IFFCO TOKIO GENERAL INSURANCE COMPANY LIMITED

HDFC GENERAL INSURANCE COMPANY LIMITED

TATA AIG GENERAL INSURANCE COMPANY LIMITED

BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LIMITED



15 11 MACMA 480 2023 A JAYANTHI NAGARAJU PUTCHALA

16 12 MACMA 491 2023 A JAYANTHI NAGARAJU PUTCHALA

17 13 MACMA 595 2023 B V KRISHNA REDDY T V SRI DEVI

18 14 MACMA 326 2024 AMANCHARLA SATISH BABU -

19 15 MACMA 402 2024 GANDAVALLI MAHESH AMANCHARLA SATISH BABU

20 16 MACMA 403 2024 GANDAVALLI MAHESH AMANCHARLA SATISH BABU

21 17 MACMA 440 2024 NARESH BYRAPANENI B VAMSI KRISHNA

22 18 MACMA 453 2024 T V SRI DEVI G SRAVAN KUMAR

23 19 MACMA 454 2024 T V SRI DEVI PATCHAVA LALITADITYA

24 20 MACMA 478 2024 GUDI SRINIVASU SIVA PRASAD KATAKAMSETTY

25 21 MACMA 570 2024 SIVA PRASAD KATAKAMSETTY MADHAVA RAO NALLURI

26 22 MACMA 45 2025 PHANI TEJA CHERUVU BAGGI VENKATA PAVAN KUMAR

27 23 MACMA 144 2025 AMANCHARLA SATISH BABU -

28 24 MACMA 151 2025 P RAJASEKHAR D KODANDARAMI REDDY

29 25 MACMA 509 2025 T V SRI DEVI
BADDI MANIKANTA N S V 

AVINASH

30 26 MACMA 603 2025 T V SRI DEVI -

31 27 MACMA 661 2025 AMANCHARLA SATISH BABU KANUKOLANU SRI SAI SANJAY

32 28 MACMA 674 2025 AMANCHARLA SATISH BABU -

33 29 MACMA 1134 2025 T V SRI DEVI -

34 30 MACMA 1138 2025 T V SRI DEVI -

35 31 MACMA 21 2026 T V SRI DEVI -

36 32 MACMA 72 2026 AMANCHARLA SATISH BABU KAKUMANU JOJI AMRUTHA RAJU

37 33 MACMA 215 2026 D KODANDARAMI REDDY -

38 34 MACMA 400 2026 D KODANDARAMI REDDY -

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

39 1 CRLRC 1082 2014 TURAGA SAI SURYA
PUBLIC PROSECUTOR AP (R.1)

P RAJESH BABU (R.2)

40 2 CRLRC 1547 2017 M SHALINI PUBLIC PROSECUTOR AP

41 3 CRLRC 1750 2017 G VIJAYA SARADHI PUBLIC PROSECUTOR AP

CRIMINAL CASES



42 4 CRLRC 391 2018 CH C KRISHNA REDDY PUBLIC PROSECUTOR AP

43 5 CRLRC 3202 2018 M SOLOMON RAJU
PUBLIC PROSECUTOR AP (R.1)

M JAYARAM REDDY (R.2)

44 6 CRLRC 567 2019 S DILIP JAYA RAM PUBLIC PROSECUTOR AP

45 7 CRLRC 1300 2019 CH SHANMUKHA RAO PUBLIC PROSECUTOR AP (R.1)

46 8 CRLRC 1374 2019 RAMA MOHAN RAO KOTHA PUBLIC PROSECUTOR AP

Sd/-

SECRETARY,
APHCLSC.



ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR
COUNSEL FOR THE 

APPELLANT 
COUNSEL FOR THE

 RESPONDENT

1 1 MACMA 457 2024 GUDI SRINIVASU K PRIDHVI RAJU

2 2 MACMA 761 2024 A.SAI ROHIT PHANI BABU YALAMANCHILI

3 3 MACMA 104 2025 GUDI SRINIVASU -

4 4 MACMA 686 2025 GUDI SRINIVASU KOMMAREDDY DIVAKARA REDDY

5 5 MACMA 39 2026 GUDI SRINIVASU -

6 6 MACAM 157 2026 GUDI SRINIVASU SIVAPRASAD REDDY VENATI

7 7 MACMA 194 2026 A.SAI ROHIT -

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR
COUNSEL FOR THE 

APPELLANT 
COUNSEL FOR THE

 RESPONDENT

8 1 MACMA 1360 2008 N SIVA REDDY A JAYANTHI

9 2 MACMA 2032 2008 N SURYA KUMARI A JAYANTHI

10 3 MACMA 2649 2008 G SAI NARAYANA RAO A JAYANTHI

11 4 MACMA 3297 2008 J JANAKIRAMI REDDY NARESH BYRAPANENI

12 5 MACMA 3509 2008 UMADEVI MANCHALA NAGUMANTRI NAGESWARA RAO

13 6 MACMA 3556 2008 J JANAKIRAMI REDDY C PRAKASH REDDY

14 7 MACMA 1297 2009 J JANAKIRAMI REDDY A JAYANTHI

15 8 MACMA 2193 2009 A JAYANTHI J JANAKIRAMI REDDY

16 9 MACMA 3559 2009 P SATYA MANJULA K S GOPALA KRISHNAN

17 10 MACMA 3683 2009 P SATYA MANJULA S V MUNI REDDY

18 11 MACMA 246 2011 JAYANTI S C SEKHAR KOTA SUBBA RAO

19 12 MACMA 425 2011 K RATHANGA PANI REDDY
C V RAJEEVA REDDY-R.1
C.PRAKASH REDDY -R.2.

CHAIRMAN: HON’BLE SMT. JUSTICE SUMATHI JAGADAM , JUDGE,                        
HIGH COURT OF ANDHRA PRADESH

MEMBER : SMT. V. SANTHI SREE , ADVOCATE, 
HIGH COURT OF ANDHRA PRADESH

(Physical/Virtual/Hybrid mode)
 MICROSOFT  TEAMS MEETING I.D.  495-452-142-729

PASS CODE :: srUQv6   COURT HALL NO.9
NATIONAL  LOK ADALAT   DATED 11.07.2026

CAUSE LIST FOR BENCH  III

NEW INDIA ASSURANCE COMPANY LIMITED

ICICI LOMBARD GENERAL INSURANCE COMPANY LIMITED



20 13 MACMA 2084 2011 G SRAVAN KUMAR A JAYANTHI

21 14 SR 9518 2012 C PRAKASH REDDY -

22 15 MACMA 3967 2014 SRIMAN R VENKAT RAO

23 16 SR 36616 2014 G SAI NARAYANA RAO KOTA SUBBA RAO

24 17 MACMA 1009 2017 AMANCHARLA SATISH BABU SIVA PRASAD KATAKAMSETTY

25 18 MACMA 2049 2017 AMANCHARLA SATISH BABU V NITESH

26 19 MACMA 2582 2018 G HARAGOPAL -

27 20 MACMA 2905 2018 B V KRISHNA REDDY C PRAKASH REDDY

28 21 MACMA 42 2019 B.V. KRISHNA REDDY P SATYA MANJULA

29 22 MACMA 319 2019 PRABHAKARA RAO RANGA D KODANDARAMI REDDY

30 23 MACMA 330 2019 AMANCHARLA SATISH BABU P HEMACHANDRA

31 24 MACMA 452 2019 P SATYA MANJULA A S C BOSE

32 25 MACMA 453 2019 P SATYA MANJULA -

33 26 MACMA 578 2019 P SATYA MANJULA SRINIVASA RAO VUTLA

34 27 MACMA 786 2019 P SATYA MANJULA D KODANDARAMI REDDY

35 28 MACMA 838 2019 C PRAKASH REDDY N CHANDRA SEKHAR REDDY

36 29 MACMA 853 2019 G SAI NARAYANA RAO A JAYANTHI

37 30 MACMA 1294 2019 C PRAKASH REDDY N CHANDRA SEKHAR REDDY

38 31 MACMA 239 2020 C PRAKASH REDDY MURALI LINCOLN

39 32 MACMA 487 2020 C PRAKASH REDDY KAMBHAMPATI RAMESH BABU

40 33 MACMA 550 2020 A JAYANTHI P RAJESH BABU

41 34 MACMA 37 2026 G SAI NARAYANA RAO A JAYANTHI

42 35 MACMA 133 2026 V DISHA CHOWDARY GANESH PALADUGU

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR
COUNSEL FOR THE 

APPELLANT 
COUNSEL FOR THE

 RESPONDENT

43 1 MACMA 543 2019 HARINATH REDDY SOMA ROSEDAR S.R.A

44 2 MACMA 240 2021 N RAMA KRISHNA KALEPU YASHWANTH

45 3 MACMA 978 2025 GUDI SRINIVASU CH VENKAT RAMAN

Sd/-
SECRETARY,

APHCLSC.

RELIANCE GENERAL INSURANCE COMPANY LIMITED



ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

1 1 MACMA 460 2006 N RAMA KRISHNA D RAVI KIRAN

2 2 MACMA 1624 2013 SRINIVASA RAO VUTLA M L NEELIMA

3 3 SR 46073 2013 PENUMAKA VENKATA RAO -

4 4 SR 15659 2015 P SATYA MANJULA -

5 5 MACMA 1918 2016 A MALATHI
REDDY VENKATA RAMANA-R.1 & R.2

K. SRINIVASA PRASAD -R.3 & R.4

6 6 MACMA 1147 2017 P SATYA MANJULA D KODANDARAMI REDDY

7 7 MACMA 1629 2017 KRISHNA PARAMATHMA VEMURI -

8 8 MACMA 3406 2017 P SATYA MANJULA BHASKAR PREM KOUSHIK

9 9 CMA 437 2018 P SATYA MANJULA V SURENDRA REDDY

10 10 MACMA 742 2018 B NAGA SAILAKSHMI RACHAPUTI CHENCHU SRI HARSHA

11 11 MACMA 1027 2018 P SATYA MANJULA V R REDDY KOVVURI

12 12 MACMA 2980 2018 P SATYA MANJULA -

13 13 MACMA 10 2020 N RAMA KRISHNA SHAIK MOHAMMED ISMAIL

14 14 MACMA 485 2022 MANGENA SREE RAMA RAO AMANCHARLA SATISH BABU

15 15 MACMA 360 2024 SWATHI PALLEBOYINA GUDI SRINIVASU

16 16 MACMA 502 2024 GUDI SRINIVASU SWATHI PALLEBOYINA

17 17 MACMA 614 2024 A JAYANTHI SAI GANGADHAR CHAMARTY

18 18 MACMA 747 2024 SAI GANGADHAR CHAMARTY A JAYANTHI

19 19 MACMA 779 2024 VENKATESWARLU PALADUGU K PRIDHVI RAJU

20 20 MACMA 852 2025 M VENKATA RAMANA REDDY YAGNA NARAYANA CHEBROLU

21 21 MACMA 926 2025 V VEERABHADRA CHARY SIVA PRASAD KATAKAMSETTY

22 22 MACMA 1233 2025 YAGNA NARAYANA CHEBROLU MADHAVA KUMAR MANDAVELLI

UNITED INDIA INSURANCE COMPANY LIMITED

(Physical/Virtual/Hybrid mode)
MICROSOFT  TEAMS MEETING I.D.  449-215-390-769

PASS CODE :: oN5iXz   COURT HALL NO.27
NATIONAL  LOK ADALAT   DATED 11.07.2026

CAUSE LIST FOR BENCH  IV

CHAIRMAN: HON’BLE SRI JUSTICE MAHESWARA RAO KUNCHEAM , JUDGE,          
HIGH COURT OF ANDHRA PRADESH
MEMBER : SRI V. RAGHU , ADVOCATE, 

HIGH COURT OF ANDHRA PRADESH



ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

23 1 MACMA (SR) 45036 2006 SRAVAN KUMAR MANNAVA KOTI REDDY IDAMAKANTI

24 2 MACMA 2815 2007 VENKATESWARLU PALADUGU T P ACHARYA

25 3 MACMA 4451 2008 MUTEVI MURALIKRISHNA M S N PRASAD

26 4 MACMA 2278 2008 KIRAN KUMAR BALIGAMSETTI NUTHALAPATI KRISHNA MURTHY

27 5 MACMA 5430 2008 P RAMANJANEYULU -

28 6 MACMA 5464 2008 SRAVAN KUMAR MANNAVA C PRAKASH REDDY

29 7 MACMA 803 2011 RAMA MOHAN RAO KOTHA -

30 8 MACMA 2307 2011 MANIMMA MEDIDA RACHAPUTI CHENCHU SRI HARSHA

31 9 MACMA 5 2014 VENKATESWARLU PALADUGU SAJJA SRIRAMASURYAM

32 10 MACMA 3928 2014 V VEERABHADRA CHARY KALEEMULLA S

33 11 MACMA 4303 2014 V VEERABHADRA CHARY INENI VENKATA PRASAD

34 12 MACMA 202 2019 MUTEVI MURALIKRISHNA -

MACMA 85 2024 T S RAYALU SODUM ANVESHA

X-OBJ 28 2024 O UDAYA KUMAR -

36 14 MACMA 88 2024 T S RAYALU SODUM ANVESHA

37 15 MACMA 1016 2025

38 16 MACMA 65 2026 A JAYANTHI JALATH KUMAR BITRAGUNTA

39 17 MACMA 313 2026 V VEERABHADRA CHARY MANGENA SREE RAMA RAO

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

40 1 WP 24750 2004 KARRI MURALI KRISHNA B JAYA PRABHAKARA RAO SC for APCO

41 2 WP 6526 2014 PECHATHY RANGA RAO
Y KOTESWAR RAO &

GP FOR REVENUE

42 3 WP 6539 2014 PECHATHY RANGA RAO
Y KOTESWAR RAO &

GP FOR REVENUE

43 4 WP 4737 2023 NIMMAGADDA REVATHI PRITHVI RAJU MUDUNURI

44 5 WP 16737 2023 KALLA TULASI DURGAMBA GP FOR LAND ACQUISITION 

45 6 WP 26503 2024 KALLA TULASI DURGAMBA
GP FOR LAND ACQUISITION &

GP FOR SOCIAL WELFARE

Sd/-
SECRETARY,

APHCLSC.

NATIONAL INSURANCE COMPANY LIMITED

WRIT APPEALS
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ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR
COUNSEL FOR THE 

APPELLANT 
COUNSEL FOR THE

 RESPONDENT

1 1 MACMA 934 2013 D KODANDARAMI REDDY GUDI SRINIVASU

2 2 MACMA 2225 2013 A JAGANNADHA RAO HEMANTH KUMAR VENNA

3 3 MACMA 241 2015 G V S KISHORE KUMAR HEMANTH KUMAR VENNA

4 4 MACMA 2366 2017 A JAYANTHI P GOPALA KRISHNA

5 5 MACMA 3315 2017 A JAYANTHI B PARAMESEWARA RAO

6 6 MACMA 2005 2018 A K KISHORE REDDY HEMANTH KUMAR VENNA

7 7 MACMA 3201 2018 A JAYANTHI T C KRISHNAN

8 8 MACMA 794 2019 N RAMA KRISHNA P SREE RAMULU NAIDU

9 9 MACMA 1175 2019 N RAMA KRISHNA M DELHI BABU

10 10 MACMA 363 2020 GUDI SRINIVASU -

11 11 MACMA 296 2021 D RAVI KIRAN A K KISHORE REDDY

12 12 MACMA 441 2021 A K KISHORE REDDY D RAVI KIRAN

13 13 MACMA 209 2022 D RAVI KIRAN -

14 14 MACMA 99 2023 N RAMA KRISHNA K VENKATESH

15 15 MACMA 532 2023 A JAYANTHI D KODANDARAMI REDDY

16 16 MACMA 713 2023 KRISHNA DARAPU HEMANTH KUMAR VENNA

17 17 MACMA 86 2024 A JAYANTHI VENKATA DURGA RAO ANANTHA

18 18 MACMA 172 2024 GUDI SRINIVASU SANJEEVA REDDY RACHAMALLA

19 19 MACMA 236 2024 A JAYANTHI VYAS VENKATESH

20 20 MACMA 175 2025 VENKAT REDDY KODUMURY S A V RATNAM

21 21 MACMA 445 2025 V ROOPESH KUMAR REDDY G SAI NARAYANA RAO

22 22 MACMA 496 2025 GUDI SRINIVASU -

23 23 MACMA 497 2025 GUDI SRINIVASU -

24 24 MACMA 660 2025 GUDI SRINIVASU -

25 25 MACMA 906 2025 GUDI SRINIVASU KRISHNA DARAPU

SHRIRAM GENERAL INSURANCE COMPANY LIMITED

(Physical/Virtual/Hybrid mode)
 MICROSOFT  TEAMS MEETING I.D.  437-094-437-800

PASS CODE :: X5B9KC   COURT HALL NO.26
NATIONAL  LOK ADALAT   DATED 11.07.2026

CAUSE LIST FOR BENCH   V

CHAIRMAN: HON’BLE SRI JUSTICE AVADHANAM HARI HARANADHA SARMA , JUDGE,
HIGH COURT OF ANDHRA PRADESH

MEMBER : SRI P. RAJASEKHAR , ADVOCATE, 
HIGH COURT OF ANDHRA PRADESH



26 26 MACMA 969 2025 GUDI SRINIVASU -

27 27 MACMA 1199 2025 N RAMA KRISHNA P GOPALA KRISHNA

28 28 MACMA 83 2026 KORAGANTI SREENIVASARAO -

29 29 MACMA 279 2026 KORAGANTI SREENIVASARAO -

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR COUNSEL FOR THE APPELLANT 
COUNSEL FOR THE

 RESPONDENT

30 1 MACMA 129 2009 CHANDRA SEKHAR ILAPAKURTI P BHASKAR

31 2 MACMA 1582 2009 KRISHNANAND VADAKATTU G RAMA MOHAN REDDY

32 3 MACMA 2090 2009 GUDI SRINIVASU
KUMMATHI VENKATESULU
M PRABHAKARA RAO (R.6)

33 4 MACMA 529 2011 PARIMI RAMA RAYUDU N RAMA KRISHNA

34 5 MACMA 3881 2011 PARIMI RAMA RAYUDU M SOLOMON RAJU

35 6 MACMA 2700 2014 P RAMANJANEYULU M SIVA KUMAR

36 7 MACMA 4166 2014 S A V RATNAM K SITA RAM

37 8 MACMA 1802 2015 NARESH BYRAPANENI G RAMA GOPAL

38 9 SR 43708 2016  M SATISH REDDY -

39 10 MACMA 607 2017 B PARAMESEWARA RAO -

40 11 MACMA 3418 2017 MANGENA SREE RAMA RAO S A V RATNAM

41 12 MACMA 58 2021 V RAGHU -

42 13 MACMA 277 2024 V VEERABHADRA CHARY -

43 14 MACMA 239 2026 V VEERABHADRA CHARY SIVA PRASAD KATAKAMSETTY

44 15 MACMA 250 2026 KRISHNANAND VADAKATTU MUTYALA SOBHANADRI NAIDU

45 16 MACMA 275 2026 N RAMA KRISHNA SIVA PRASAD KATAKAMSETTY

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR
COUNSEL FOR THE 

APPELLANT 
COUNSEL FOR THE

 RESPONDENT

46 1 AS 2807 2004 M VENKATA RAMANA REDDY P GANGA RAMI REDDY (R.3 & R.4.)

47 2 AS 277 2006 S PRANATHI
K KRANTI CHAITANYA
(R.1,R.3. &R.5 TO R.6)

N. NARASIMHA RAO (R.4)

48 3 AS 225 2020 K V ADITYA CHOWDARY
KIRTHI TEJA KONDAVEETI

 (R.2 TO R.8 & R.10)

ITEM 
NO.

SL.
NO.

CATERGORY
CASE 
NO.

YEAR
COUNSEL FOR THE 

APPELLANT 
COUNSEL FOR THE

 RESPONDENT

49 1 SA 874 2025 P SREE RAMULU NAIDU -

Sd/-
SECRETARY,

APHCLSC.

SECOND APPEAL

ORIENTAL INSURANCE COMPANY LIMITED

APPEAL SUITS


